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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI  
 

OA. 974 OF 2024 
 
IN THE MATTER OF:- 
 
Jitendra Nishad 

….Applicant  
Versus 

 
State of U.P. & Others 

….Respondents 
 

NDOH: 27.02.2026 
 

COMPLIANCE REPORT FILED ON BEHLF OF RESPONDENT 

No.10 IN COMPLIANCE OF THE ORDER DATED 12.11.2025 

PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

 
IT IS MOST RESPECTFULLY SHOWETH; 

1. That on 12.11.2025 the Hon’ble Tribunal passed an order whereby it 

passed specific directions as has been quoted below:  

“"12. UPPCB and Director, Mining and Geology, Lucknow are 

directed to inspect the mining lease sites in question and look into the 

complaints made by the applicant and also the videos, if any, submitted 

by the applicant and verify status regarding compliance with EC/CTO 

conditions and environmental norms by respondents no. 09, 10 and 11 

respectively within 15 days and submit report in this regard to this 

Tribunal. In the eventuality of respondents no. 09 and 10 being compliant 

1 1926



with EC/CTO conditions and environmental norms, respondents no. 09 

and 10 may be allowed to commence mining. In the eventuality of grant 

of CTO to respondent nO.11 by UPPCB and also compliance of EC/CTO 

conditions and environmental norms of respondent no.11, respondent 

no.11 may also be allowed to commence mining.”  

2. That as per the order dated 12.11.2025, a inspection of mining areas 

was conducted and a joint inspection report was filed in which point no.4 

stated that plantation norms have not been fully complied with and 

observations which was made with respect to the area, has been quoted 

herewith: 

“General conditions no. 45 and Specific conditions no. 

8&42 of Environmental Clearance Regarding plantation 

was not being fully complied by project proponent. Approx 

120 saplings were found planted near the mining site office, 

haulage road and weighbridge area.” 

3. That in lieu of the said report, more trees have been planted in the area, 

keeping the due threshold in mind.  

4. That the answering respondent shall continue the plantation in 

accordance with the ttermas and conditions of the environmental 

clearnace.  

5. That the respondent No. 10 have complied with the due standards and 

complied with the order dated 12.11.2025.  
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6. That in lieu of the same may this Hon’ble Tribunal kindly take the 

present compliance report on record.  

PRAYER 

WHEREFORE, it is most respectfully prayed that this 

Hon’ble Tribunal may kindly take the present compliance report on 

record. Further, pass such orders as it may deem fit and proper in 

the interest of justice. 

 

NEW DELHI 
DATED: 30.01.2026 

PALLAVI PRATAP 
Advocate 

Counsel for the Respondent No. 10 
A-90, LGF South Ex-II New Delhi 

Mob: 9999990078 
Email: pallavipratap@hotmail.com 
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Office of pallavi pratap <law.pratapandco@gmail.com>

Service of Compliance Report on behalf of R-9, 10 & 11 in OA 974 of 2024
1 message

Office of pallavi pratap <law.pratapandco@gmail.com> Fri, Jan 30, 2026 at 9:04 PM
To: msseiaaup@gmail.com, ms@uppcb.in, secy-moef@nic.in, dmall@nic.in, director@dgmup.org, pol.ah@up.gov.in, mscb.cpcb@nic.in

Kindly find attached herewith copy of compliance report filed on behalf of Respondent No. 9, 10 & 11 in OA 974 of 2024 before Hon'ble NGT. 

Regards

Office of Pallavi Pratap
Advocate for Respondent No. 9, 10, 11
A-90, LGF, South Extension II, 
New Delhi - 110049
Mob. 9999990078

3 attachments

Compliance Report R 11 30 01 2026.pdf
3273K

Compliance NGT R9 30 01 2026.pdf
1235K

NGT Compliance Report R10 30 01 2026.pdf
1237K

30/01/2026, 21:04 Gmail - Service of Compliance Report on behalf of R-9, 10 & 11 in OA 974 of 2024

https://mail.google.com/mail/u/1/?ik=ddaec7c22a&view=pt&search=all&permthid=thread-a:r-4234077746616881712&simpl=msg-a:r2400645284652686355 1/1
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